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REVISED CAUSE LIST OF
THIRD MEMBER MATTERS,
. PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 15-JANUARY-2026 (THURSDAY),

BEFORE SMT. BEENA PILLAI, JUDICIAL MEM ER‘
AND SHRI JAGADISH, ACCOUNTANT MEMBER

NAL, MUMBAI BENCHES

PART HEARD MATTERS
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